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7% faeell, 17 9, 2026

FT.AM. 3192(H).— 0 STAFIH, 1989 (2008 H W), I URT 2 & WIS (731) §RI U&d
AMFTAT BT YANT PRI §Y Dl WRBR Udq §RT ARGN I[GUH H ARG & UbrRH dl ol 4
gl A Aifeldl & Dl (2) H afvid eRI &I Uifdid &_dl & b 98 difeler & died (5)
aftid Yerd gRASTT & BRI fTes srurerd Uederd Ud uRemes g died (3) H aftid Seus ud
DI (4) 7 afdfa g & e Wier) & wU H drdf fefed o |

4436 GI/2026 (1)
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H9 9. GEERENEEaN] SIS N IRATST ST 9
(1) (@) () @) ()
1 few 9 egaa | AeRAR SR YTl U / UHARS H JRIell Bl 2019—20
DN, WERAR, 9. U. S ST APl Bl Uh BR A TAY BR
ARBR TP Al B AT o gl & forg oS
TIIUE TS BT YT

[®1. H. 190-W/Land/GSU/UMB/SRE]

oI AR sarsdd, & yEte st / fefor / srgah

MINISTRY OF RAILWAYS
[Northern Railway (Gati Shakti Unit)]
NOTIFICATION
Mumbai, the 17th June, 2026

S.0. 3192(E).— In exercise of the power conferred by clause (7A) of section 2 of the
Railway's Act 1989 (Amended in 2008), the Central Government hereby authorizes the officer
mentioned in column (2) of the table below to perform the function of “Competent Authority” in
respect of Railway Project as mentioned in column (5) of the table, for execution, maintenance,
management and operation in District mentioned in column (3) in the state mentioned in column
(4) of the said table, with effect from the date of this notification in the official Gazette.

S. No. Competent Authority District State Name of Project
M 2 3) @ B
1 Special Land Acquisition | Saharanpur Uttar Provision of shed bypass line to
Officer, Saharanpur, Govt. Pradesh facilitate shunting of locos from one
of Uttar Pradesh end to another under umbrella works
2019-20 at ELS/KIGY

[F. No. 190-W/Land/GSU/UMB/SRE]
SANJAY KUMAR SRIVASTAVA, Chief Administrative Officer/Const./RSP
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